
ln the interest of administration Shri Yash Paul

Bourney, Special Judge Anti-Corruption,Srinagar and

Shri Ravinder Nath Wattal, Member Secretary, J&K State

Legal Services Authority, Srinagar are directed to swap

their respective places of posting.
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1. Principal Secretary to the Hon'ble Chief Justice, High Court of

lammLl and Kashmir.

2. SecreLarY to Hon'ble Mr' lusLice
. . ....for kind informaLion oF l-lis Lordship's

3. Registrar, Vigilance, High Court of J&K, Srirragar

4. Pri;cipal District & Sessions ltrdge' Srinagar'
. for lllfornlation'

5_ Sh ydsh parJr Bourney. Specral Judge Antr Corruptron, St'i'u9-ll:.,

i. inti *.ru.w"ttul, Member Secretary' l&r state Legal servrces

AuthoritY, Srinaqar.
for information and necessary action'

- y'cpc e Courts, Hrglr iourt of l&r for uploacling on Lhe website of the

L/' Hiqh Court.
u. Chicf ncrounts otfrccr, Hlgh Cnrrrl oI l&K' Srrnaqar

;. i;;",g; statistical se'tio;, Hish court or )&k (Marn winq)'

Srinagar.

....... for InFormation and necessary actlon
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